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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI.

Original Application No.209 of 2021 (SZ)

S. Lathika,

Wr/o. Vijilal,

Arsha Bhavan, Thazhmana Vilagam,
Devicode, Kuracode, Vilavancode Taluk,
Cheruvallur Post,

Kanyakumari District — 629152,

...Applicant
Vs
1. The Chairman,
Tamil Nadu Pollutlon Control Board,
No. 76, Mount Road, Guindy,
Chennal 600 032.

2. The District Collector,
Kanyakumari District,
Nagercoil — 629 001.

3. The District Environmental Engineer,
Tamil Nadu Pollution Control Board
No.318/46A, Water Tank Road,
Nagercoil — 629 001.

4. M/s. S.S. Cashewnut Factory,
Rep. by its proprietor N. Siddigue,
Thazhmana Vilagam, Devicode,
Kuracode, Vilavancode Taluk,
Cheruvallur Post,

Kanyakumari District — 629152.

...Respondents

REPORT FILED ON BEHALF OF THE 15T & 3RP RESPONDENTS
TAMIL NADU POLLUTION CONTROL BOARD

l, R. Rajamanickam, S/o. P.M. Ramasamy, Hindu, aged about 57
years, having my office at No. 76, Mount Salai, Guindy, Chennai -

600032, do hereby solemnly affirm and sincerely state as follows:-
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1. | am the Joint Chief Environmental Engineer, Tamil Nadu

Pollution Control Board, Chennai and | am filing this Report on behalf of
the 1% & 3™ Respondents Tamil Nadu Pollution Control Board and as
such | am well acquainted with the facts of the case as per records.

2. It is respectfully submitted that the Hon'ble NGT (SZ), Chennai
vide its order dated 09.02.2022 had directed as follows:

"Para 6: The Pollution Control Board is also directed to file
the report as directed by the Tribunal”.

3. It is respectfully submitted that Ambient Air Quality /Ambient
Noise Level Survey was conducted on 29.12.2021 in and around the
vicinity of the respondent unit of M/s. S.S.Cashews. The copy of Report
of Analysis is submitted herewith as Annexure.

4. It is respectfully submitted that the report of analysis of the
Ambient Air Quality Survey reveals that out of 5 locations, PM;q is
exceeded in one station (124 pg/m® as against the standard 100 ug/m?®)
SO, and NO, are within the standards in all five stations. The report of
analysis of the Ambient Noise Level Survey reveals that out of four
locations, noise level exceeded the standards prescribed for Residential
area at one location. ( 58.3dB(A) as against 55dB(A))

9. It is further submitted that as per MoEF Notification dated
01.01.2010, the emission standards for particulate matter emitted during
cooking process (roasted shell/deoiled cake as fuel) is 150 mg/Nm?®.
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The unit has provided stack of adequate heights 18m (from
ground level) to the boiler provided in the boiling section as against

standard height of 15 m.

Under the above circumstances, it is humbly prayed that this
Hon'ble National Green Tribunal may be pleased to pass such further
or other orders as this Hon’ble Tribunal may deem fit and proper in the
facts and circumstances of this case and thus render justice.
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BEFORE ME

VERIFICATION

|, R.Rajamanickam, S/o P.M.Ramasamy, working as Joint Chief
Environmental Engineer, Tamil Nadu Pollution Control Board,
Chennai, do hereby verify that the contents of above report are true to

the best of my knowledge through records.
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MINISTRY OF ENVIRONMENT AND FORESTS
NOTIFICATION
New Deihi, the st January, 2010

£)— In exercise of the powers conferred by sections 6 :and 25 of the Envircnrmen:
‘ * Act. 1986 (29 of 1986), the Central Government heraby makes the following Rules
| _— - : ~:end the Emvdronment (Proteclion; Rules 1986 namely - '

he:.e rules may be called the Erwuonrnmt (Protection) Amendmani Rules, 2010

“hey shall come into force on the date of her publicatici in the Official Gazer

- e Envirenment (Protection) Rules, 1986, in Schedule |. after senial nu...bur 102 znd
#x r2lating thareto. the following senal number and entnies shall ce insertea. namely -
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J Xj: Standard
e
) ! ik = " .ﬁ:ﬁ_..,u ‘ .jw‘ - e |
o e Emlsswn Siandards o it D .
* Process i ffrr'fmc . 1%
; , | concentration in
I L S | s o {."791’N.’77_?____h_
' Roasting : 250
w Coosing (roasted shelll 180
: Particulale matter deoiled’cake as fuel) J; T ey,
' “Borma Oven Heatet 150
; {roasted shelli decited
AU .. X 13, ) EESOR
N P ? mrmmu r‘ ( mazres)
| Stack height '"-Rdéstnng ol } e
: | Cooking i 15 g
1 |"'Borma Oven Healer AR Hrew 19_ W e
]

| lNote o . j
| i = All values of particuiate matter shall be correcled at 4% :
‘ Carbon Dioxide ;
- Each stack shall be at least 2 metres above the top most '

point of the building. shed or plant in the industry. |

» The emissions from Dog-house shail bs ch'mnehsed
: alongwitn Roasting- drum emissions and ‘snall pass: tnruugh
f wel scrubber

+ Bio- QBSI‘QF shalj be irsialied i Mmbl‘.ud sneils are UsSed as fu-l
Intheunt - A i oo e |
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18" January, 1991: G.S.R. 93 (E). dated the 217 February 1991; G. SR ;:5-
February, 1992 G.S.R, 329 (E), dated the 13 March, 1992 G.S.R. 478

1893 G.8SR 422 (E). dated the 197 May 1993: G SR 801 (E). dated the
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@7 G SR 504 (E). dated the 20" August 1968 G.S. R: 7 (E). dated the 2~
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Mey. 1992 G.SR. 797 (E) dated the 1% October, 1292; G.S.R 385 (E}. -dazec;.
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TANHLNADU T OLLUTION

| Advanced Env ironmental L’ibOl atory, Tirunelveli-

CONTROL BOARD
- 10.

AMBIENT AIR QUALITY SURVEY - REPO KT OF ANALYSIS

Rerﬁort No. ‘ZZSIALL TNV/AAQSIZUE] 12022 Date{! 04.01.2022

1. Nameof tllg-‘]11d_us_try

‘ 2. Address of th‘e:I'nd'us_u_'ﬁf {.
| s
3. Date of Survey
4, Duration of ,sur\"i'ey; gy
5 Catego1'}e/Clas$iﬂ¢ati611 S
6. Land use classification

Vdav'\ncoe -
: I\uwaktamaﬂ Dmuu-ﬁ"f"} 178,

--M‘ S&S Cashéws

§.F.No: 26/6 (P) Dav:wdc Vﬂlaux,

2912.2021

‘2 Ghours

Orange small

\fiLtC{)TOIOJ_‘]LEl Conditions

Ambient Min.

Temperature (°C) | 32:0

Weather condition |

Partmi{%\‘doudy

_l Max “Relative
352 o ) lumlcim (%)
{{am Fall (nm}

J Predominant Wind | ~ North Eas-t o South West © Mean Wind 1
| O Direction : bpceu (kmﬂn} i _____ |
&ULTS
8t Location of the sampling station g 2N A TR ~A IS
- No. | SE b fic ES | @B [PMn NO- |
| 5 = |
1. | On shap top of Mr. Sr;lmndan NorhEast | 20| 34 | 1240 | B.03 | 9.31 ,
' Thazhminarilakam road De\ncodL village, n i
Vilavancods Taluk. - G 1 S 111 SO, 1)1 hd)
- 2. | Ontop of acaffoldnw behmd Mi Siikandan’s | East 25 35 | 90 15 | A1 | 832 ‘
: house .Devicode village. =~ - : A - ‘ L |
3. | On house top:of MR.ALS. Vljila!, 20771, Arsha, | South 40 35 | 92.67 | <86 |
Bhavan Tthmanal[akam Dev]cnde ‘ il l
MR e | TS e it
4. On housetop of Mr Snk m £ i \West 150 345 50.0 <40 | <80
| Kanathuvanam, Vﬂavancode ahﬂ\ : B RO 1SR i
5. | Ontop of scaffolding inf of i North West' 30 350 | 6894 | 6.69 0L
Mr. Unnikr 1:,11:1an Nan hou ,‘.K'!gx_;gﬁuwan'amﬁ_ﬁ__L_: it b L AR L | e
Note: * With respect to ma_] o1 eniSSIon SOUrCes:
The amalytlcal 1esu1ts are uqmc‘fed 10, the sﬂmplmu period of 6 hrs
l Test _Perfdmie,d_'; T "Fééi thod - . g
' SIS *11 f’_ (Part?a) 70()(; if il i
ol "Modmad west — Graeke/ IS 5 - (Part 2) - 2001 IM& 2012
“Hochheiser / 1S 5182: (Part 6) - 2006 RA 2012 l

R '?NE k. ¥
|12 b ;fg WS

*pm”v C&"ﬂ : “iS‘cxcn’{;hc Othem
j ﬁ TNPC I::mnd

Dirudelveli -10
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ADVANCED ENVIRONMENTAL LABORATORY
TAMIL NADU POLLUTION CONTROL BOARD, TIRUNELVEL} -~ 10,

- :'MBILNT AIR OUALI TY SURVEY
tic Dlagram Showing Loeation of Samphnﬂ
| S_&H ¢ aehews, S F N0.26/6 (P) Dewcode Vsllage Vilavancode Taluk.

Name of T-hﬁlnd US ]

Date-of s.away': : 1770271

Predominant WmdDu tion: North East to South West

< 1. Narth-East
PV 124.0
| 50,:8.03
NG, 8.31.
(20 m)

‘,"'," o5 L
Stn.5. North Wast
PM,y 68.94

St e W
CPMyg 90,35 %i

S0y 481
NDl r.; B2 f
(25 m] ¥4

? 5.3, South \\‘1
!r PMyg 92.67
i : 505240

o T

(%

. Al Si‘mtt'c'-ex;:i_l'-giss;e{i"irl were’ and resuiceed o the
- ‘sampling period of 6 hours

Meﬁoiogncai i Ondltluns

Predominant Wi ’c_lifH,ii'e‘ct'i'{m ‘ Nurih Eas-z 1o South W\.-‘:T.
Wind Speed (KM/hr) 10 f
' Weather Condition | Clearsky

Rainfall ™7 4

L {V?’?’}
- Deputy, Chi‘ei—‘ﬁéimtif' c (}ﬁ*lwr
AELTNPC Board, Tirunelveli.
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POLLUTION CONTROIL BOARD

Advanced Environmental Laboratory. Tirunelveli — 10.

GI* NERAL PARII(JULAR’S

28 ALL TNV!AAO/&NEJ’Z(}?I-ZO'JZ Dated 04 01.2022

1. Name and Address of

2

1

Date of survey

the nd.u_stry: :

'M{s B_‘&.-b‘ Cashews,
B EN26/6 (P, i)ewmdc, Village
i -'Vll‘wanmdu Miuk

Kany: akumari E._,‘Mr;u - 629 178,

T8 aa000]

1. | Processes description

cepolingpeeling, grading and finatly packing of nuts.

The unit involves biailing of cashew kernel, cutting, Bormu,

Emission Sources:

Buoiler Stack

| Fugitive Emiss

| Cutting hall. -~

| Raw Mateﬁa—ff@o UM

20T/ Month of Kernel.

Production: Capac;ty 3
| Order No. &Date ‘

- Air Consent:

“4tons / month

| Cénisent Order No. 17052886379 Date: 13.12.2021.

Production on t:l;eda survey

5 |i§_§' W

TPercent Productlon w1th respect to Afr
Consent Order ;

100 %

Adr Consent Ordar No aud Vahd ity

Consent Order No, 17052886379 Date: 13.12.2021.

Valid up to March 2022,

Details of ;APC_-‘measu 5

‘B.biis:s' Stack

Functional Statis of Al C measures

| artially Functional -

THE _Cnmpﬁa.lﬁca'fw:iﬁ:

-

| Field Obﬁ@n{atibns

El) ”Ihr* Uit @ccupm
Dw;wd& Village.

29 The tinil used
| with the capacity of $00kg,
-~ |3) Ome mimbu ol peelnm

*:“dOﬁe : :

4 Gmdmn are done by ;nmumlh

5) Punsent smell was experienced arowid the unit.

IO{)O sqfi (2%

' Deputy Chief Scientific Officer,
ARL, TNPC Board, Tirunelveli -10

Page no.5 of 7

“pent) andt focated

@

i

Trewood Tor boilerand vses electrical Borma

machine and manual peslings are




? rrese— .
T

e et

= i
g T

TAMILNADU POLLUTION CONTROL BOARD

Advanced Environmental Labuzatm;. Tirunelveli — 10,

A LV'IBIENT/SOURC E NOISE LEVEL SURVEY ~ REPORT OF ANAL Y SIS

Report, NG.F-NG. 278/ AEL/ - TNV/NLS/2021-2022 Dated; 04.01.2022

T T Xaie o Industry ] 3 ‘_'M/q S&S Cashews,
g Address of the Industry L A ENo 26/6 {P) Devicade Vllialra
- iR Ll o : Milavansode Taluk,
£ | 'Ranyakumari Districe- 629 178 o
3. | DateofSorey b -H0 | 29.12.2021 : ;
. g S ! A T L S B o : ' |
Category Orange small Land uge Classification U !
Type of Survey Ambient. Time of Survey 1 Day '
[ Meteorological conditions: 7 Clearsky “M -
] i Lcafomg Paranieters
Instrument Used 'Quest 4l Serial No. 1 CCB1I0032 ‘i
Logging Interval | 10.Minutes at each pomt | Measuring Ri nge S0-110dB (M) i
Weighting “A" | Penk Weighting | “C” Wunhnnﬂ HAY '
Sound Incidence = : RA-N'I}C}.M' .| Time inhrs \ 15,00t 16.00 .‘!
i . Regmrt of NolseLevel Mo'nri-t;j ri_hg ‘
; = Sl _.Sound Level dB (A)
1. Location = : ‘g‘g : o '
No = %8 = !
A <A
I. | North East corner ofthe | 10 20 Norh Bast | 500
unit ' '
2. | South East corner of thcf" 14 TS " South East | ) 58.3
unit i ] _
3. | Soutl West corner: o' the TN I T %oﬁt!i »{35{{ B o
un][ 3§ il i j 5 3 b
4. | North West Comer 0f a8 40 | North West |- 55.0
the.unit fey L Rl
5. | Source: R 10 s R e - 685
Cutting Hall i T e '
Leq value is ’fhe averave energy for the measured. period.
e
'a;,}; 3 Wi R
iicpnu Uh]&f Scientific {;m
AEL, TNPC Board. Tirunelveli wi_O
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TAMILNADU POLLUTION CONTROL BC}ARE}

Advanced Environmental Laborator v. Tinuielveli —

10.

Report.No.228/ARL-TNV/AAQS/SM/2021-2022 Dated: 04.01.2022

Name of .[—ndustiy':f i ki M/s. S&S Cashcxu

Pol]uti_On.Cateéb;y'_ | AR ‘Orange amaﬂ

Date of AAQ Survey 229 17 20”1

Predmnina;ﬁfWih’d"{)uﬁ:ﬁﬁ@ﬁ- N ‘\orth East 1o SOLHI‘] W est

Weather condition. T g C[earsky

| STATU% OFPOLLUTANTS LEVEL

L AMBIENT, AIR OUALI IY:-

Total No. of AAQ stations monitored i -5

No. of AAQ stations' lil,WhiC.t Polluumts T
Level exr*eeded tl tande G

" Maxunum and Mlmmum Vahlt.m o‘f P Iluhm &, Level ubsuwud

; -NO‘ ;

: "Yah{es ‘_}iﬁ‘irti'ijc_rb_gfra m/m?

BOARD'S STANDARD |

C | Maximum | Minimum |

(As per copsent order)

(pg/m’)

‘Respirable Suspended Particulate e
Matter: “BMge T 1240 50.0

100

B,

"GASEOUS POLUUTANTS -
@ 802 LR | L g

i) NOy 10,10 <80

'é’

80

80

Deputy Chisl Scientific Officer.

AEL.

TNPC Board, Tirunelveli -10
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BEFORE THE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE
AT CHENNALI.

Original Application No.209 of 2021
(S2)

S. Lathika,

W/o. Vijilal,

Arsha Bhavan, Thazhmana Vilagam,
Devicode, Kuracode, Vilavancode
Taluk, Cheruvallur Post,
Kanyakumari District — 629152.

...Applicant
Vs
The Chairman,
Tamil Nadu Pollution Control
Board, No. 76, Mount Road,
Guindy, Chennai- 600 032 & ors.

REPORT FILED ON BEHALF OF
THE 1°" & 3"° RESPONDENTS
TAMIL NADU POLLUTION
CONTROL BOARD

Advocate for Respondent No. 1 & 3
Thiru. S. Sai Sathya Jith,
Advocate, Chennai.

Date:01.03.2022.

Date of hearing on:02.03.2022



